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Central

Criginal

Administrative Tribunal,

Principal

Banch

Application No.2518 of 1888

Meaw Delhi, this the 3i1st day of May, 2000
Hon'ble Mr. S. R. Adigsa, Vice Chairman(A)
Hon'bile Mr . Kuldip Singh,Member (J)

Shri V.P. Singh
R/c B-181 MIG Flat, Chitrakoct Enciave,
Loni Mor
Shahdara, Dalhi - Applicant
{By Advocgte - Shri .8, Bisht)
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Daihi Cantt

Secretary

Ministry of Finance,
{Department cof Expenditurs)
Morth Bioock, New Delhi-1.
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Anplicant zsaks the ralisf containsd

Ou attention has besan invitsd by
reszpondents lettia: dated Janu

Secretary,

Department of Personnsl & Training,

Moerth Block

New Daihi-i - Respondent
2 - Shyri MK, Gupta)
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3 Acolicant nas, , madsa a
repreosentation on 1501 2000 {(Anpexurs R-1) ito his
rejoindsr  contending  that thars are ocerigin minor
dizcrepancies in the calcufation nf his pension

4 The 0.4 iz dizposed of with a direction to
respondents  to examine the contents of the afcresaid
reprasentation  and  favour  the applicant  with &

dats of recsipt of a copy of this order
5 O.A stands dispossd of with the above
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{S.R.Adige)
Vice Chairman(A)

(Kuldip Singh)
Mambar(J)




